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BoD: Higher at Moin pokhar (north & east) indicating severe

oryanic pollution; marginally high at Chakada pokhar.

' FC: Within permissible limits. but sewage int'lows are suspected

from the adjacent houses.

Overall Assessment:

Moin Pokhar is under ecological stress due to organic pollution, nutrient
loading. and uncontrolled growhldecay of aquatic vegetation. Unless

immediate interv'ention is taken. the r,vater bod3., n,ill undergo tirrtlrer
deterioration.

6) Demarcation and Encroachment of Moin pokhar/Talab:

Circle Officer, Sadar Darbhabga, Dist: Darbhanga has carried out the
demarcation of the Moin Talab and identilied 88 encroachments in the area ancl

reported to the Municipal Commissioner. Darbhganga Municipal Corporarion.
Darbhanga vide its Lener No.- 1793 dated 12.04.2025 (Annexure- IV)

submitted for kind consideration and necessary action

w se#q'f ffg'ob
{S.N.1"hakur)

RegionalOfficer
Bihar State Pollution Control

Board, Muzaffarpur.

(Arun Kumar)
Scientist-cum-Board

Analyst,
Bihar State Pollution

ControlBoard. Patna.

(fulanoj Kurnar)
Additional District

Magistrate (Revenue).
Darbhanga
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From 
Circle officer, 
Darbhanga 

To, 
 

Municipal Officer,  
Darbhanga Municipal Corporation,  
Darbhanga. 

 
Subject: Regarding demarcation of Moin pond. 
 
Context: letter no. 934, dated 21.03.2025. 
 

    In relation to the above mentioned subject it is respectfully requested that 
in the light of the complaint O.A. No. 14/3025/42 filed in the Hon’ble NGT, the 
demarcation of moin Talaab was ordered. In the light of said order, the three 
Amins, namely, Circle Amin Sadar Darbhanga, Bahadurpur Zone Amin, and Amin 
of Darbhanga Municipal Corporation, have jointly submitted the measurement 
report, and it has been reported in the measurement report that the land of Moin 
Pokhar under Mouza-Kazipura, Police Station No. 404, whose old Khesra No. 95, 
Municipal Khesra 10-31443 was marked for measurement, and it became clear that 
old Khesra No. 95, Municipal Khesra No. 31443, has currently been encroached 
upon by 88 persons by building houses and boundary walls, and in the area 6 
Khata 16 Dhur 25 Dhurki land is being encroached upon by the encroachers in the 
form of road. In this way, the encroachment by 68 people amounts to 3 Bigha 2 
kattha 16 Dhur 15 Dhurki and the area of power is 6 kattha 16 Dhur 25 Dhurki, 
total area is 3 Bigha 9 kattha 13 Dhur. The said land has been shown in red colour 
in the country map. The remaining area is Kattha on which paddy and water 
hyacinth are planted at present, which is lying vacant, zero has been shown in 
green colour in the country map. As per the report of the Halka Revenue Officer, 
Moin Pokhar, whose old Khesra number is 95, Khatian of Municipal Khesra 
number- 31443, as per this, the Khatian of the Khesra in question is Raiyat 
Mohammad Yasin Po, etc. The report along with the copy of the said Khatian area 
and the photocopy of the verified Khatian provided by the Municipal Corporation 
along with the Irrigation letter is respectfully submitted for attention. 

 
 
                    Sd/- 

       Circle officer, 
     Darbhanga 

2332 504

Typed Copy



2433 505



To, 
Circle officer, 
Sadar, Darbhanga 

 
Subject: - Regarding demarcation of Moin pond (Mann Pokhar). 
 
Context: In the light of letter no. 934, dated 21.03.2025 of Darbhanga Municipal Corporation, 

Darbhanga and complaint OA No. 14/2025/17 filed in Hon'ble NGT. 

 
Sir, 

In relation to the above subject, as per your sincere orders, the land with Moin Pokhar 

under Mouza-Kazipura, Police Station No. 424, whose old Khesra No. 95, Municipal Khesra No. 

31443 was measured and marked at the spot, and it was found that at present 88 people have 

encroached upon the old Khesra No. 95, Municipal Khesra No. 31443 by constructing houses 

and boundary walls and 0-6-16-25 (Six Khatha Sixteen Dhur Twenty-five Dhurki) of the area is 

being used by the encroachers as a road. In this way, encroachment by 88 people amounts to 

area-03-02-16-15 (Three Bigha Two Khatha Sixteen Dhur Fifteen five Dhurki) and road area    

0-6-16-25 (Six Khatha Sixteen Dhur Twenty five Dhurki), total area-03-09-13-00 (Three Bigha 

09 Khatha Thirteen Dhur). Which is shown in red colour in the attached trace map and at present 

water and water hyacinth is planted on area-0-8-0-0 (Eight khata) which is lying vacant which is 

shown in green colour in the attached trace map. The said land with Moin Pokhar. The details are 

attached with this report in four separate pages.  

Further action along with the attached trace map and sight map is submitted by 2027. 

 

 

 
Sunil Kumar Singh,   Amin Bahadurpur                    Abid Amin  
   Amin Sadar,                       Darbhanga   Darbhanga 
   Darbhanga               Municipal Corporation, Darbhanga   
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